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Janata Group and Group Insurance
Scheme Launched by GIC

8303. SHRI H. N. NANJE GOWDA:
Wilt the Minister of FINANCE be pleascd
to state:

(a) whether the General Insurance Cor-
poration has launched a Janata Group and
personal insurance scheme vader which by
paying a monthly premium cf Rs. 5 to
15 in case of personal and between Rs. 4
and 5 in case of group insurance, a person
can get Rs. 5000 to Rs. 15000 and this
scheme is meant for the rural poor;

{b) whether despite the instruction frem
the' Ministry the banks have refused to
implement this scheme and have instead
appointed n  committee to examine the
desirability of servicing the scheme through

the banks;
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(c) whether the committee referrcd to
above has been appointed and if not, the
reason for the same and by what time the
report will be available; and

(d) whether Government propose casur-
ing that this scheme of General Insurance
Corporation will not be shelved?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POOJARY): (a) Geeneral
Insurance Corporation of India (GIC) has
deviscd two insurance policfs, known as
Janata Personal Accident Policy 2nd
Gramin Accident Policy, for the wecaker
seclions of sociely. The annual premiams
payable thercunder are only Rs. 12/- and
Rs. 5/- while tac insurance covers on
death or total permanent disability, due
to accident. are  Rs. 15000/- and
Rs. 6000/- respectively.

(b) to (d). The question of linking !fie
Gramin Accident Policy with the fixed
deposils of banks is under examination of
the Indian Banks' Association {IBA} and
the Reserve Bank of India. The IBA has
appointed a committee of cxperts to make
an in-depth study of the scheme and the
matter is still under comsidcration.

Low Priority for Low-Priced Hotels

8304. SHRT RAJESH PH.OT. Will the
Minister of TOURISM AND CIVIL
AVIATION be plcased (o state:

(a) what amount has becen allocated and
spent on establishing luxury, medium and
Jow priced hotels, during the last three
years with their locations: and

(b) what are the reasons that low priced
hotels are recciving lower priority and
even their rates are beyond the recach of
the commonman?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI KHURSHELD
ALAM KHAN). (a) and (b). Government
does not construct any hotels. These are
constructed either by the public sector
undertakings or by the private sector. In
the Central Sector this activity is undgr-
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